File No: TIC/4/2022-IMPORTS-FSSAI

Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(Trade and International Cooperation Division)

FDA Bhawan, Kotla Road, NewDelhi-110002

Notification

Dated:lq)rbctober, 2025

Subject: Notification of Authorised Officer under Section 47 (5) of FSS Act, 2006 and
Regulation 13 (1) of FSS (Imports) Regulations, 2017-reg.

In partial modification to the FSSAI Notification of even no. TIC-C-501/3/2023-
IMPORTS-FSSAI-Pt.1/E-9893 dated 28™ August 2025 (copy attached) issued in this regard,
the Competent Authority hereby notifies the following FSSAI official as Authorised Officer in
line with the provisions contained in Section 47 (5) of FSS Act, 2006 and Regulation 13 (1) of
FSS (Imports) Regulations, 2017 for clearance of imported food at the following food import

entry points:

S. Name of the Name of the POE Name POE State/ Place of
No. | Authorised link officers Code Location Posting
Officer
WESTERN REGION
OLD MUNDRA INOMU1
SEAPORT
SEZ ADANI PORT INAIM6 Mundra
. MUNDRA INMUNI1
o B2y Sh.Sukant | SEAPORT
L Khairnar Chaudhary, KANDLA INIXY1 Mundra
Assistant’ Dgputy SEAPORT Kandla
Director (Tech) Director KANDLA SEZ INKDL6
AHMEDABAD AIR | INAMD4
CARGO COMPLEX
ICD SABARMATI | INSBI6 Ahmedabad
ICD Thar Dry Port INSAU6
NORTHERN REGION
ACC DELHI INDEL4
ICD DADRI INDER6
ICD Tuglakabad INTKD6
ICD INGHRG6
GARHIHARSARU
Sh. Bharat Sh. Dhananjoy | CFS STARTRACK | INSTT6 .
1. | Pachiciya, Dhara, DADRI Ghaziabad
Deputy Director | Assistant CGML Dadri INCPL6
Director ICD CFS INAPL6 .
ALBATROSS Delhi NCR
DADRI
ICD-MODINAGAR INMUZ6
(RORI)
ICD Loni INLONG6
NOIDA (EPZ/SEZ) INNDAG6
Sh. Dhssanjoy ICD PATLI INPTL6 '
2. | Dhara, Assistant IS)h.}l?h'arat igg EII lfkl;gﬂ INBFR6 Ghaziabad
.7 achiciya, N, N RLIR
Director [CD Farid 3T 990 B0t PUNHANI, 1A
Food Safety and Shnd?}asAumomy of India
T4 9RAR Pegror 3
(Ministry of Health & Family Welfare) ) f\
P Ly T s
mm.nwanu&_u.wm,{P”?m '



Deputy
Director

2. This Ord i1l be effecti ithu iat ffﬂ.
1s Order will be effective me !%' 7 ik

ANFTWZ LTD — INBUL6
BULAND SHAHAR
ICD PALWAL INPWL6
BHAGOLA-
JANAULI
ICD REWARI INREA6
ICD SAMALKHA INDWN6
PANIPAT
ICD PAKWARA INMBD6
MORADABAD/ME
ERUT
ICD PATPARGANJ | INPPG6
ICD SONIPAT INBDM6
“M/c&y Executive Officer
Food Safety and Standards Authority of india
T4 IRar B )
(Ministry of Health & Family Welfare)

I WO/ Gowt. of india

To:- (For information and necessary action)

Joint Secretary CBIC

e PRI ol ol e

Copy to:-

All Stakeholders for information and compliance.
The Director General, DGFT

1. Executive Director (HR), FSSAI
2. CITO, FSSAI-HQ (For uploading on the FSSAI Website)

R Y. v, Preen s, 7 Reed-1 10002, W
FDA Bhawan, Kotia Road, New Delhi- 110002, INDIA

Additional Director General (ICEGATE) for the information.

MD & CEO NSDL for integration of SEZ POE with FSSAI FICS
The Additional Director General, Risk Management Division, CBIC
Director(Customs), CBIC

Commissioner (Single window project, CBIC)
Regional Director, Western Region & Northern Region Office, FSSAI for Compliance.

/

(Rajit Punhani, IAS)

AN

CEO, FSSAI
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